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Between: |

1, Md, Shukhur

2, Md. A, Balg -

3, A, Sambégﬂurthy

4, P, Nagabhushana Rao
S5« Ske Madeena

Be Ske Raﬁaba .
7. B+ Raju Baddy

8. G.5. Bharadwaz " e Applicants

And

1o Tha Commanding Officer-in-Charge
Eastern Naval Command, Nava. Base, _
Visakhapatnam-14 o

2e foiceriln-Charge, Command Non-publ;c
Transport Fund, C.T. Pool,
.INS Circars, Naval Basa, Ulsakhapatnam-14

'! «+ Respondsnts |

Appearance J-
Counsel foﬁ the applicants ¢ Sri P.B. Vi jaya Kumar

Counsel fu% the respondents: Sri N.V. Ramana

Coram o ! |

The Hon'bié Sri A.8. Gorthi, Member (Admn.)'

The Hon'ble Sri T. Chandrasekhar Reddy, Namﬁar (Judi.)

] Judgement o
X As per tha Hon'ble Sri A.B. Gorthi, Member (Admm.) }

The facts and issues in this O.A. aré similar to
thosa in BA N0.719/91 uwnich we have dxsmlssed todey, L_For
the reasuns stated therein, this OA is‘alsp dismissed.
Tha appiicants ars at liberty to approaéh tha proper

forum on tha same cause of action.

(T Chandnasekhar Red;y) ( A a. G thi )

Nambar (3) Membar {(a)

(By circulation)
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THE HON'BLE MR.JUSTICE V.NEELADRI RAO
VICE-CHATI RMAN
ND /
THE HON'BLE MR.AeB.GORTHI  ;MpMBER(a)
. AND B “
-—"'_"-_—--‘#
‘THE HON'BLE MR.T GHANDRASEKHAR REDDY
MEMBER(J)

THE HON'BLE MR?E?RANGARAJAN ¢MEMBER(A)
- D S

Dated: 2] - J )=1993

GRBER/ JUDGMENT 5 _ ‘

M.A/R.I-‘,/C.VA-NO .
O.ANo.. ZLI\\9\1
Tia.No. (W.Po =)

Aditted ard Interim dlrectlons
issuved.

Allowed.

Disposgd of with diréctions.

D‘-‘,_ rissed.

m as Yithdrawn.
Dismissed for|default.
Re jected/Crdered.

No order as to costs.






